
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

January 3,40,242 15,33,070 18,73,312 7,128 37,913 45,041 7,821 25,835 33,656 3,39,549 15,45,148 18,84,697 109.72 68.14 74.72

February 3,39,549 15,45,148 18,84,697 6,918 34,396 41,314 7,662 26,515 34,177 3,38,805 15,53,029 18,91,834 110.75 77.09 82.72

Total 3,40,242 15,33,070 18,73,312 14,046 72,309 86,355 15,483 52,350 67,833 3,38,805 15,53,029 18,91,834 110.23 72.40 78.55

Institution of Criminal cases increased due to filing of 6,994  cases under M.V. Act as a result of automatic challan based on CCTV image capture.

One working day consists of 6 working hours.
Average loss of working days in 2024 (till 29th February) is  0 days .
Average working strength of judicial officers against average sanctioned strength of 1015 in 2024 (till 29th February)  is 798 .

So, cumulative loss of judicial hours of all Courts in 2024 (till 29th February) is  6 x 0 x 798 =  0 hours . 

Case Clearance Rate of 
disposal w.r.t. institution

Institution, Disposal, Pendency and Case Clearance Rate in the District Courts of Odisha 
from 01.01.2024 to 29.02.2024

Institution Disposal Pendency 
Months

Opening Balance



Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

Angul 8782 85007 93789 297 3001 3298 531 2371 2902 8548 85637 94185

Balangir 6748 45284 52032 317 5679 5996 278 2869 3147 6787 48094 54881

Balasore 38694 88723 127417 1937 3239 5176 1839 2455 4294 38792 89507 128299

Bargarh 5953 47667 53620 256 1312 1568 245 890 1135 5964 48089 54053

Bhadrak 28698 68186 96884 721 2216 2937 931 1710 2641 28488 68692 97180

Boudh 1111 18239 19350 55 1349 1404 99 408 507 1067 19180 20247

Cuttack 38456 156515 194971 1484 6041 7525 1448 4523 5971 38492 158033 196525

Deogarh 779 16039 16818 55 762 817 74 332 406 760 16469 17229

Dhenkanal 8743 39590 48333 329 2180 2509 300 1160 1460 8772 40610 49382

Gajapati 503 8172 8675 35 552 587 68 498 566 470 8226 8696

Ganjam 11187 77450 88637 858 5689 6547 716 5053 5769 11329 78086 89415

Jagatsinghpur 10805 35842 46647 619 1636 2255 519 1023 1542 10905 36455 47360

Jajpur 22739 71336 94075 788 2917 3705 989 1235 2224 22538 73018 95556

Jharsuguda 3544 39847 43391 196 1802 1998 327 1203 1530 3413 40446 43859

Kalahandi 3862 39401 43263 263 1855 2118 333 2260 2593 3792 38996 42788

Kandhamal 824 15830 16654 97 1194 1291 90 997 1087 831 16027 16858

Kendrapara 17859 43793 61652 548 1174 1722 780 957 1737 17627 44010 61637

Keonjhar 9402 47427 56829 286 1786 2072 303 1246 1549 9385 47967 57352

Khurda 52804 145674 198478 1579 8790 10369 2503 5947 8450 51880 148517 200397

Koraput 3902 35191 39093 216 1265 1481 148 1712 1860 3970 34744 38714

Malkangiri 398 10269 10667 50 650 700 30 384 414 418 10535 10953

Mayurbhanj 12502 60396 72898 621 2901 3522 600 1642 2242 12523 61655 74178

Nabarangpur 995 25489 26484 73 820 893 75 670 745 993 25639 26632

Nayagarh 4770 25664 30434 304 2457 2761 285 1022 1307 4789 27099 31888

Nuapada 2500 17272 19772 129 720 849 103 730 833 2526 17262 19788

Puri 21855 61911 83766 811 2517 3328 947 1697 2644 21719 62731 84450

Rayagada 1772 17069 18841 152 1092 1244 103 873 976 1821 17288 19109

Sambalpur 6224 79027 85251 453 2705 3158 342 2954 3296 6335 78778 85113

Sonepur 2768 24721 27489 111 847 958 113 1013 1126 2766 24555 27321

Sundargarh 11063 86039 97102 406 3161 3567 364 2516 2880 11105 86684 97789

TOTAL 3,40,242 15,33,070 18,73,312 14046 72309 86355 15483 52350 67833 3,38,805 15,53,029 18,91,834

DISTRICT COURT PENDENCY from 01.01.2024 to 29.02.2024

Name of the 
Judgeship

Opening balance as on 01.01.2024 Institution from 01.01.2024 to 29.02.2024 Disposed of from 01.01.2024 to 
29.02.2024

Pending cases as on 29.02.2024


